PARLIAMENTARY DEBATES
IN THE

HUNDRED AND EIGHTH SESSION
OF THE

RAJYA SABHA

OFFICIAL REPORT

Volume CVIII

(Volume CVIII contains Nos. 1—27)

Nos 21

(6th March, 1979 to 28th March, 1979)

RAJYA SABHA SECRETARIAT
NEW DELHI



(ii)

COLUMNS
No. 21—Tuesday, 20th March, 1979—
Oral Answers t0 QUESHIONS .......c.eeeevieeirieeieeeereeeeiee e 135
Written Answers to QUESLIONS ........cceeeevvieereeecrieeeieeeree e 33—148
Papers laid on the Table—
The Aircraft (Amendment) Rules, 1979 and related paper . 144
Notifications under the Customs Act, 1962 . . . 149
Notifications of the Ministry of Finance (Department of
Revenue) and related papers.........cceeeeveeriieiieeneeneenieee, 149—150
Report and Accounts (1977-78) of the Projects and Equipment
Corporation of India Limited, New Delhi and related
papers . . . . . . . . . . 150
Report and Accounts (1977-78) of the Indian Institute of
Packaging, Bombay and related papers ... 150—151

Notification under the Export (Quality Control and Inspec
toN) ACt, 1963 ..o 151



(iif)
COLUMNS

Accounts (for the year ended the 30th June, 1977) of the Na
tional Cooperative Union of India, New Delhi and related
PAPETS  eeeeeieee ettt e e et e e st e e e stae e e eenraeeeeans 151

Calling Attention to a matter of urgent public importance—Dharna and
hunger strike by the Delhi School teachers and their reported decision to
boycott the Delhi Central Board Examinations scheduled to begin on
March 21, 1979 to press their demands and the steps taken by
Government in this regard . 151—191

Reference to the reported decision by the Central Hindi Committee to use
Hindi in banks and public sector undertakings 191—193

Reference to demonstration by agricultural workers at the Boat

Club, New Delhi ..cooooueeiiiiiiiiieeceeeee e 193—197
Messages from the Lok Sabha—

The Appropriation (Vote on Account) Bill, 1979 . . 197
The Appropriation (Railways) Bill, 1979 ... 316
The Appropriation (Railways) No. 2 Bill, 1979 . 317
The Appropriation Bill, 1979 .......coooiiiiiiiiiieeeeeee, 317-318
The Appropriation (No. 2) Bill, 1979 . . . . 318

The Budget (General) 1979-80—General Discussion—Continued  197—216

Discussion under Rule 176 on the long-term agreement proposed to be
entered into between BHEL and Siemens—Discussion not concluded
. . . . . . . . 216—298

Half-an-Hour discussion on points arising out of the answer given in the
Rajya Sabha on the 6th March, 1979, to Starred Question 218 regarding
the loans advanced by the branches of the Bank of Baroda in U.A.E.—
Discussion concluded . 299—316



